
HIGH COURT OF JUDICATURE AT ALLAHABAD 
LUCKNOW

WRIT - C No. - 199 of 2026

Court No. - 1 

HON'BLE RAJAN ROY, J.
HON'BLE ABDHESH KUMAR CHAUDHARY, J.

(Order on C.M. Application (I.A.) No. 3 of 2026)

1. Heard.

2. This is an application for withdrawal of the writ petition duly 

supported by an affidavit.

3. Learned counsel for the petitioner submits that he may be 

permitted to withdraw the present writ petition.  

4. The application is allowed.

5. The writ petition is dismissed as withdrawn with liberty to file a 

fresh.

February 3, 2026
Praveen
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